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2 Diversion of 266.987 ha for lanning of Gomti Chauraha-Udaipur section of
NH-8 from Km 177.00 to Km 260.100 in the State of Rajasthan.

3 Diversion of 138.68 hectares of forest land for upgradation of existing to
lane road to 4/6 lane road NH-12, Km 256/500 to 346.539 (chainage 0/00
to 88.090) in regarding of Kota to Jhalawar, Rajasthan.

Environmental clearances for developmental projects

1555. SHRT AVINASH PANDE: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that Govemment gave environmental clearances to
209 developmental projects between July 13, 2011 and July 12, 2012; and

(b) if so, the details of the industrial projects and national highway projects

cleared by Government during the period?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): (a) and (b) Ministry of
Environment and Forests has accorded environmental clearance to 209
developmental projects between July 13, 2011 and July 12, 2012. Out of 209
projects, 88 Industrial projects and 32 National Highways projects have been
accorded environmental clearance during the same period.

Funds for conservation of Asiatic Lions

1556. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAI RUPALA:
SHRI MANSUKH L. MANDAVIYA:
Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) when the Central Government is going to grant necessary funds for

conservation of Asiatic Lions in Gujarat State;
(b) if so, the details thereof;

(c) the guantum of funds to be allocated in this regard and in what

manner;

(d) whether the Ministry has approached Planning Commission in this

regard;



